TPart - Heard
| TEM NO 101 COURT NQO 2 SECTI ON Xl

SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS
CIVIL APPEAL NO. 1716 OF 2004
CSI.R & ORS Appel I ant (s)
VERSUS
RAMESH CHANDRA AGRAVAL & ANR Respondent ( s)
(Wth appln(s) for early hearing and office report)

Wth Gvil Appeal No.1717 of 2004
(Wth office report)

G vil Appeal No.1718 of 2004
(Wth office report)

Civil Appeal No.1719 of 2004
(Wth appln. for directions and office report)

G vil Appeal No.1720 of 2004
(Wth office report)

Civil Appeal No.1721 of 2004
(Wth office report)

G vil Appeal No.1722 of 2004
(Wth office report)

Civil Appeal No.1723 of 2004
(Wth office report)

G vil Appeal No.1724 of 2004
(Wth office report)

Dat e: 23/04/2008 These Appeal s were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. N. AGRAVWAL
HON BLE MR JUSTICE G S. SI NGV

For Appellant(s) M. P.S. Patwalia, Sr.Adv.
M. Praveen Swarup, Adv.
.2/ -
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For Respondent (s) M. Jitendra Mohan Sharna, Adv.
M. Vishwajit Singh, Adv.
M. Siddharth Sengar, Adv.
M. MP. Shorawal a, Adv.

M. Y.S. Lohit, Adv.
Ms. Midul a Ray Bharadwaj, Adv.

I n-Person (N P)

M. Satya Mtra Garg, Adv.
Ms. Manj u Aggarwal , Adv.



Jai deep CGupta, Sr. Adv.
Mukesh Ver ma, Adv.

Mani sh Shankar, Adv.
Yash Pal Dhingra, Adv.

sss%

UPON hearing counsel the Court made the follow ng
ORDER

Pl ace the civil appeals on 29th April, 2008, as part-
hear d.

[ T.1. Rajput ] [ Om Prakash ]
A R -cumP.S. Court Master



